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DR. BHAI M UIAVIR : But, Sir, I wanted to 
know. . . 

MR. CHAIRMAN :. . . The question is quite 
clear but he lias Hot got the figures. 

DR. BHAI MAHAVIR: ..Jbow much total 
loan has gone to big business houses and how 
much to small business houses? 

MR. CHAIRMAN : He says he will give you 
later. 

DR. BHAI MAHAVIR : Wil! ho I'm.I out 
and give the information ? 

SHRI Y. B. CHAVAN : If he puts a specific 
question. I will certainly get it worked out and 
give him. But I am sorry I will not be able to 
give   that    information    in   a   
supplementary. 
This   is   a   valuable   information.   If he   puis 
a specific question :t will IM- on record. 

SHRI JOACHIM ALVA: 'Ihe honourable 
Minister knows tliat from tlie large industrial 
finance corporations figures come to the Minis-
try. I want to know what directives he issues to 
these investment corporations (specially 
wherein, loans are advanced to large business 
houses sometimes without interest to the extent 
of 2 crores, 3 crores or 4 crores—for example, 
to Tat as ; they have been given in the past. And 
yet they are permitted to start or take over 
newspapers and the small newspapers ate unable 
to get on with their papers. Tatas and associate 
capitalists have taken over Statesman.   Let us 
go to the Indian Express. . . 

MR. CHAIRMAN : Please put your ques-
tion. 

SHRI JOACHIM ALVA : I say you are 
impatient with me. Wlw are you so impatient ? 

MR. CHAIRMAN : No, no, please. I am not 
impatient.   You put your question. 

SHRI JOACHIM ALVA : I am pu t t i ng  my 
question. I have done it Ior twenty years. You 
must be like the Speaker of the Home oi 
Commons. Excuse me, Sir. I beg your pardon. 

How is it that the Indian Express has been 
given large amounts so that it can dominate 
Indian   journalism :'   So   also   the   Times   of j 

India and other papers, and the Hindustan Times 
especially. How is it that you have allowed the 
investment corporation grant them loans of Rs. 
50 lakhs to move from one place to another in 
Delhi while small newspapers cannot easily get 
Rs. 1 lakh or Rs. 2 lakhs or Rs. 50,000 or Rs. 
10,000 ? How do you hold the scales even ? 

SHRI Y. B. CHAVAN: This detailed 
information is not with me. If he wants specific 
information. I will ffive him later. 

 

J [LOANS TO EDUCATED UN-EMPLOYED 

*332.    SHRI DEVDATT KUMAR 
KIKABHAI PAl'EL : DR. 
BHAI MAHAVIR :f SHRI J. 
P.YADAV: 

tThe  question  was  actually asked   on  the floor 
of the House by Dr. Bhai Mahavir. H ] English 
translation, 
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SHRI MAN SINGH VARMA : 
SHRI SUNDAR SINGH 

BHANDARI: SHRI LAL 
K. ADVANI : SHRI JAGDISH 
PRASAD 

MATHUR: SHRI N. K. 
SHEJWALKAR : 

Will  the   Minister  of 
FINANCE be pleased to 

state : 

(a) whether it is a fact that the Syndicate 
Bank has introduced a scheme during the 
current year with Rupees three crores to give 
loans to the educated un-employed persons for 
business or small-scale service units ; 

(b) which of the oiher banks has started such 
a scheme and how many un-employed persons 
have so far been given loans ; and 

(c) whal, is the reaction of Government in 

this connection ?] 

 

t[THE      MINISTER     OF     FINANCE/ 

 SHRl V. B. CHAVAN) : (a) to (c) A 
Statement is  laid on the Table of the House. 

STATEMENT 

a   The Syndicate Bank has  formulated a 
scheme for setting up a few "self-employment 
." I n i t i a l l y  these clinics will be started in 
some of the State Capitals and in the lead 
districts allotted to (he Syndicate Bank. The 
Bank expects to be able to channelise Rs. 3 
crores under the self-employment scheme up to 
lie end ni' 1972 and this may set up in employ-
ment about 3000 i" 4000 educated people. 

(b) and ^c) As the hon'ble Members are 
aware, the Reserve bank of India had 
appointed a Committee under tlie Chairman 
ship of Shri Thakkar to pi cial credyit 
schemes with reference to self-employed 
persons. After thi Committee's report became 
available, the Reserve Btmk of India issued 
detailed guidelines to ihe banks in March 1971. 
Creation of new avenues of employment for 
educated youth is one of the basic objectives 
which has been placed by the public sector 
banks before themselves. All these banks have 
accordingly prepared several schemes Ior 
loans io ihe educated unemployed 
persons. A Credit Guarantee Corporation has 
been set up -ince Lt April 1971 and under this 
scheme,   guarantee   is   extended   to   the 
credit 

t[   ] English tiansla 
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facilities made available to professional and 
sclf-cmyloped persons and other small business 
by banks. The number of accounts under the 
category 'professional and self-employed 
persons'  with   the  public  sector  banks at the 
end of June 1971 was 41,109. 

DR. BHAI MAHAVIR : May I know when 
ihe guidelines were issued by the Reserve Bank 
to the various nationalised banks and the broad 
features of those guidelines regarding loans to 
be given for the purpose of self-employment ? 
May I also know if the figure that is given 
here—in part (a) Rs. 3 crore—would create jobs 
for 3,000 to 4,000 people ? Is the honurable 
Minister aware of the type of projects for which 
these loans are given because if they are small-
scale projects or small industries, the jobs 
created should be at least live limes the jobs tliat 
are being created or are likely to be created 
because of the investment or loan of Rs. 3 crores 
? May I ,'know the type of jobs if you are aware 
of them ? 

SHRI Y. B. CHAVAN : It is very difficult 
for me to illustrate. Suppose somebody wants 
to start even a pan' shop, suppose somebody 
wants to start a clinic or some small person 
wants to start some sort of consultancy work or 
some engineer wants Io s tar t  a contractor's 
business. I can multiply these things and the 
honourable Member also can help me in these 
things. These arc all the types of work that 
certainly create employment and these persons 
can create joi)-; foi others also. 

UR. BHAI MAHAVIR : Why 1 asked the 
question is that the Planning Commission has 
given some figures of how much investment 
would create how many jobs. Are there any 
guidelines given in order to see that the loans 
are disbursed in a way that projects which 
create sufficient jobs get them ? Suppose Rs. 
10,000/- are invested just to create job for one 
person. In a poor country with limited 
resources, it is not possible to afford this much 
of investment for one job. Secondly, you have 
set up the Credit Guarantee Corporation and 
you are guaranteeing credit advanced to 
individuals. I would like Io know whelher 
according to ihe conditions that govern advance 
ofjoans it is necessary for a person to have 
some property or whethe! his credit worthiness 
is exclusively his capability to work and 
produce.   Has the criterion of having some 

properly been removed   from   these   
conditions of credit worthiness ? 

SHRI Y. B. CHAVAN: As far as ibe Credit 
Guarantee Corporation is concerned, the 
emphasis is not on the security of the property as 
such. Certainly there will be some emphasis on 
that because naturally they will have to make a 
judgment of the person also and about his 
technical knowledge, his reliability and possibly 
they would like to know his history also. But the 
emphasis is not on the property. The emphasis is 
on the viability of the scheme and tlie capability 
of the person as such. 

DR. BHAI MAHAVIR: W'hat about ihe other 
part of my question, namely, investing Ks. 
10,000/- for creating job for one person .' 

SHRI Y. B. CHAVAN : This is a matter thai 
can be argued. One can calculate in terms of so 
much investment and find out how many people 
can cet jobs out of tha1, investment. But this son 
of arithmetical calculation does not work. The 
main emphasis is whether we can create 
employment opportunities for persons who are 
capable of getting employment for themselves. 
The idea is nol io create the other feeling. Some 
body may .start a big industry and anybody can 
go there with an application for a job. But we 
want to a create a feeling that people who invest 
have to work for themselves. Thacker 
Committee was appointed particularly for this 
purpose. That committee has gone into details 
and they have given certain illustrations also as  
io  how jobs 
can be ilone. 
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SHRIY. B. CHAVAN: To the question 
whether other banks are also preparing some 
schemes, my information is tliat the question 
was put to the Syndicate Bank and they have 
tried to get the details. But my information is 
that about eleven other banks are also pre-
paring some schemes. The State Bank of India 
itself has certainly some seheme to give loans 
and help t echnical entrepreneurs and that 
scheme is in operation for some time now. 
Very recently, I myself had a very long dis-
cussion with the Custodians .themselves in 
which I emphasised the need for implementa-
tion of the Thacker Committee report because 
this is a new direction in which nationalised 
banks can function. They should prepare and 
produce viable schemes io attract young 
people to implement those schemes. We "ill 
also get some further knowledge about it, 
about how to help tlie people who want Io 
have this self-employment scheme and 1 am 
sine if we allow some time for the banks they 
will be preparing some schemes and they uill 
be available. 

 

SHRI Y. B, CHAVAN : HT have to give 
merely some figures about the number of 
people who have got it under this sheme. it is 
not possible now because I have nol got the 
figures. From the very beginning of nationali-
sation a large number of small accounts have 
been created for the small traders and small 
businessmen. 

SHRI V. Ii. RAJU ; Well, Sir, will the, hon. 
Minister be pleased to tell whether, ia the 
nationalised banking otganisations, any 
technical consulranc) wing is constituted as a 
part of the banking organisation to advise on 
tlie granting and disbursement of the loans to 
the technical personne] and also <o help and 
guide the borrowers un the correct use of the 
loans given ? I ask this question, because now 
we are thinking in terms of getting employment 
for the technical personnel and you are 
accepting schemes prepared by them and this is 
going in a haphazard way. I want to know 
whether then: is a technical wing in the 
nationalised banking organisations for the 
borrower! to o insult. 

SHRI Y. B. CHAVAN : Technical cells arc 
being built up. But I cannot say that they are in 
a position t . give technical advice  to et 
customer. Therefore, we are trying to see that 
whenever some of the projects come to them, 
they will c e r t a i n ly  look at them from the 
point of view ot'the bank's interests in the 
technical part and we are emphasising that it is 
necessary for the banks should have some 
technical cells and they are gradully doing. 

SHRI V. Ii. RAJL : Sir. 1 wanted to know... 

SHRI Y. Ii. CHAVAN : Just wait. I. 
example, now 1 can t 11 you that the banks are 
going into the agricultural areas, that is, grant-
ing agricultural loans for the f.rst time. Natu-
rally, when they come into field of agricultural 
loans, technical assistance will be necessary, 
the assistance of persons who know about agri-
culture and they are building up technical I Ik 
in the sense that they are appointing specialised 
persons in agriculture to give advice in die case 
of agricultural problems. Tliat is now the cells 
are being built up. 

SHRI V. B. RAJU : Sir, my point is that it is 
not merely lending the money, but watching 
how the money is being expended correctly or 
how it is not being expended correctly. That is 
my point. So, Sir, it is not like the money 
lender lending the money and seeing that the 
money is repaid. 

MR. CHAIRMAN :   AU right. 

SHRI Y. 15. CHAVAN : Generally, Sir, the 
technical cells are  being  built   up.   But,  even 
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then I would say tliat is very difficult for every 
bank to come and see the operation of every 
account as such. 

SHRIBALACHANDRA  MENON:  Sir. if 
viable projects are placed before the banks, will 
tlie Government see to it that the banks advance 
suflieieni share capital to the boys who want to 
start industries and the banks give loans and 
guarantees ? If some such scheme is placed 
before the banks wil! the Governmen! accept 
that and look into it ? 

SHRI V. B,  CHAVAN :  The Government 
has certainly accepted this   policy    But,   ulti-
mately   the   merits   of the scheme will have to 
n by the banks themselves. 

SHRI A KHAR ALI KUAN : Sir, alter the 
instructions from the Government of Indi i, ihe 
banks are taking greater interesl tn supplying 
the capi ta l .  But they delay so much and 
the ic  
is so much delay in si rutin - iliat  
these 

epreneurs gel frustrated, In view of this, 
may I know what plans or what measures will 
tlie hon. finance Minister lake to see that these 
things arc expedited as much as possible ? 

SHRI V. Ii. CHAVAN: I am making efforts 
in so far as delays are concerned. Some-limes 
we find that the information that is asked for is 
in a more complicated form and \vc are trying 
to simplify these forms. Well, Sir, at the 
moment, ! can only say that I can look into this 
problem and 1 am talking about these problems 
and I can continue to look into ili.iu. This is all 
that I can do in this matter. Ii' you give some 
typical ease's of delay. 1 will certainly have 
them analysed and looked into also. 

SHRI A. D. MAM: Sir. may I ask Ihe hon. 
Finance Minister whether, in regard to ihe 
scheme which is now being operated by the 
Syndicate Bank, differential rales of interest for 
a period of one or two years wiH be given i. 
persons to set up their establishments, because 
you cannot expect the unemployed to pay you 
10 or 9 per cent interesl  .' 

Would ihe Minister examine the possibility 
ol giving them the benefit and charge [hem 6 
per cent on the loans given to th 

SHRI V. 13. CHAVAN : It is a good sug-
gestion.   We will consider 11 

 


